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Applicant by Mr.Gangale

Respondents by Mr.Masurkar.
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He takes notice of C.P, and requests
two weeks time to file replye.

C.P

SO to 18,10.1993 for orders on
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( N.K. VERMA )
MEMBER (A) «

i

( M.S. DESHRANDE )
VICE CHAIRMAN

Dated: 18.10.1993

Applicant by Shri D.V.Gangal.

Respondents by Shri V.S.Masurkar.
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